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NOTIFICATION
The 4th August, 2023

No. LGL 11/2023/47- The following Act of the Assam Legislative Assembly _
which was assented by the Governor of Assam on 31st July, 2023 is hereby published for

general information.

ASSAM ACT NO. XL OF 2023

(Received the assent of the Governor on 3 1st July, 2023)
THE ASSAM APPROPRIATION (No. X) ACT, 2023
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to provide for the autharisation and appropriation of moneys out of the Consolidated Fund of the State of Assam to meet the amounts spent on
certain servicos during the Financlal year, 201213 In excess of the amount authorised-or grantad for the said services,
Be it enacted by the Assam Legistative Assembly in the Seventy-fourth Yeer of the Republic of india as faliows:.
Short Title 1. This Act may be called the Assam Appropriafion (No, X)Ack 2023,
';:‘:‘:;;WMMMW 2. From and out of the Consofidated Fuad of the Stale-of Assam the sums specsliod in column {3) of the Schedule]
nc'lom.omef:onsoliuated amaouniing In the aggregsté o tha sum of Rupees Blaven Hundred Ninety Five Crores Sixty Lakhs Twenty Four
Fund of the State of Assam Thousand Seven Hundred Fifty Five shall be deemed to have been paid and applied to mesf the amounts spent for]
or the financial year, 2012- defraying the charges in respect of the services spacified in column {2)-of the Schedule during the financial ysar 2012
13. ' ~ 13 in excess of the amounl-authorisad or granted for those services for the year.
3. The sums deemed to have been paid and applied from and eut of the Consolidatad Fund of the State of Assam
Appropriation shall be appropriated for the services and purposes expressed in thé Schedule in retation 10 the year anding on
: Thirty First day of Mareh, 2013..
THE SCHEDULE
( See Sections 2 and 3 ) .
I} 2] _ Bl
Grant RoJ ’ Sums Not Exceading
Appropriati Services and Purposes Votibythe | Charged onthe Tatal
on Assembly Consolidated Fund
 Rs, Rs. Rs.
w 8 Accounts Administat Revenue| 184487252.00 0.00f 16446725200
¥ and Accounts Adminisrato Capital 0.00 0.00| 0.00§
7 IPensions and Other Refirerment Revenvel 1068771726001 0.0 10658774726.00}
Capita 000 00| 0.0}
3 1 - I 1
4 |Other General Economic Services Revenue| _ 11212300 0.00 12123.00)
Capital] 0.00 0.00] 0.00]
;g |Welaraof Pan Tibos & Backvard Classes ~ Revenuey .00 0.00 0.0}
{Bodoland Tertortal Coucil Capta] 113287365400 ooof  113287365400]
Rovenue| 10823351101.00f 000]  10823351101.00|
Totsl st a o
) Capital] 113267365400 ap0] 113267365400
Grand Total 11,95,60,24,755 00| _ 0.00]  13,9560,24,755.00

GEETANJALI DAS SAIKIA,

Secretary to the Government of Assam,
Legislative Department, Dispur, Guwahati-6.
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